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Loans to Rajastham by Financial
Institutions

2704. ACHARYA BHAGWAN DEV:
Will the Minister of FINANCE be
pleased to state:

(a) the amount of loans sanctioned
institutions-wise for Rajasthan in
1978-79 and 1979-80 by different all
India Credit financial institutions;

(b) the institution-wise percentage
of loans to Rajasthan out of these
total loans provided by these institu-
tions during these years; and

(c) whether Government propose
directing these institutions to increase
the amount of loans in view of back-
wardness, area and population of
Rajasthan?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHA] BAROT): (a) and
(b). The required information in res-
pect of the financial assistance sanc-
tioned by the all-India term-lending
institutions viz., the Industrial Deve-
lopment Bank of India (IDBI), the
Industrial Finance Corporation of

India (IFCI) and the Industrial Credit
and Investment Corporation of India
(ICICI) to industrial concerns locat-
ed in Rajasthan during 1978-78 and
1979-80 (April-March) is given below:

(Rs. in lacs)
Financial Financial assistance
sanctioned
Institutions to Industrial units
located in Rajasthan
during
1978-79  1979-80
IDBI 3321 5738
(4.3) 4.7
IFCI 733 528
(5.3) 3.8
ICICI 315 562
(1.7 (2.6)

Figures in brackets indicate per-
centage to the total.

(c) No State-wise allocation of
funds is made by the term-lending
institutions. Financial assistance is
extended by these Institutions to all
worth while projects which are found
economically and financially viable
and technically feasible and are in
accordance with national priorities.
The ability of the financial institutions
to sanction assistance to different
States depends upon the number of
viable proposals received from such
States. While sanctioning assistance,
the financial institutions show special
considerations to the disposal of
applications from industrially back-
ward areas. Further, the institutions
have sponsored technical consultancy
organisations in different States in-
cluding Rajasthan so as to provide
consultancy service to new and small
entrepreneurs involving project iden-
tification/formulation, besides provid-
ing technical and management advice.
The institutions endeavour to ensure
that no worthwhile project languishes
due to lack of institutional finance.





